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O R D E R 

13.01.2020:      As the final order has been passed by the Adjudicating 

Authority on the application under Section 9 after hearing the parties and 

which is under challenge in Company Appeal (AT) (Insolvency) No. 55 of 2020, 

learned counsel for the Appellant submits that the appeal has become 

infructuous.  The appeal is accordingly disposed of as infructuous.  
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